NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 30.06.2025

COURT OF REGISTRAR
(HYBRID MODE)

11:30 A.M.

Click here to join VC:

https://nclatvc.webex.com/meet/reqgistrarcourt

For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.

in Comp. App. (AT)
(Ins) No. ___ of 2025

Vs.
Anil Kohli,
RP of K VV Aromatics Pvt. Ltd. & Ors.

S. No. Case No. Name of the parties Counsel for
Appellants
1. I.A. No. 3282 of 2025 | Umesh Garg Swastika Kumari
in Comp. App. (AT) Liquidator Indo International Tobacco Ltd.
(Ins) No. ___ 0of 2025 | Vs.
Commissioner, Central GST & Central Excise
2. I.LA. No. 3283 of 2025 | GAIL (India) Ltd. Sumant Nayak
in Comp. App. (AT) Vs.
(Ins) No. ___ 0f 2025 | The Resolution Professional
Abhijit Guhathakurta Acting for Videocon Industries Ltd.
& Ors.
3. ILA. No. 3284 of 2025 | Shyam Kishan Saraf & Anr. Rajeev Kumar
in Comp. App. (AT) Vs.
(Ins) No. __ 0f 2025 | Atul Kumar Kansal,
RP of Universal Buildwell Pvt. Ltd. & Anr.
4. ILA. No. 3310 of 2025 | Hive Carbon Zero Developers Pvt. Ltd. Richa Phulwani
in Comp. App. (AT) Vs.
(Ins) No. ___ 0f 2025 | Dinesh Kumar Deora & Ors.
5. I.LA. No. 3341 of 2025 | Rohit Plastopack Private Ltd. Nitin Mishra
in Comp. App. (AT) Vs.
(Ins) No. __ 0of 2025 | Dentsu Communications India Pvt. Ltd.
6. ILA. No. 3342 of 2025 | Payal Agarwal Bharti Nawlani



https://nclatvc.webex.com/meet/registrarcourt

7. I.LA. No. 3343 of 2025 | Payal Agarwal Bharti Nawlani
in Comp. App. (AT) Vs.
(Ins) No. ___ of 2025 | Anil Kohli,
RP of K VV Aromatics Pvt. Ltd. & Ors.
8. ILA. No. 3344 of 2025 | Employees Provident Fund Organisation, Rajkot Kausal Gautam
in Comp. App. (AT) Vs.
(Ins) No. ___ 0of 2025 | Rajat Mineral,
SRA No.1 of ALM Metals and Alloys Ltd. & Anr.
9. I.LA. No. 3348 of 2025 | Ashish Gupta & Anr. Vivek Singh
in Comp. App. (AT) Vs.
(Ins) No. ___ 0of 2025 | Vikram Bajaj,
RP AMR Infrastructures Ltd. & Ors.
10. | LLA. No. 3471 0f 2025 | Pranav Ansal & Anr. Vinayak Uniyal
in LA. No. ___ of Vs.
2025 in Comp. App. IL & FS Financial Services Ltd. & Ors.
(AT) (Ins) No. 502 of
2025
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